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(b) how much more time Gover~ 
nment are likelY to take in deciding 
this issue; and 

(c) when Government had accep· 
ted the Recruitment Ru1es for the 
set up of JCB Photo Litho Press on 
the pattern of Government of India 
Press, the reason why Government 
are hesitating in upgrading the pay 
cales of JCB Photo Litho staff ? 

THE MINlST R OF DEFE CE 
(SHRI R . VE KATARAMAN) : 
(a) to (c). The va rious aspect of the 
case are still under consideration of 
the Government . Efforts are being 
made to finalise the matter as early 
a possible. 

U e of Hindi in Ca ra B nk 

6495. SHRI BHE KHABHAI : 
Will the Mini ter of I ANC be 
pIe sed to refer to the reply given 
to Unstarred Question No. 1836 on 
28th Augu t, 1981 regarding u e of 
Hindi in anara Bank and state: 

(a) whether the complaint refer~ 
red to in part (a of the answer has 
since been looked into by the Minis~ 
try of Finance and if so, what are 
the results thereof; an 

(b) if any Official of the Bank 
has been punished f r not obeying 
the Official Language Rules or for 
harassing the common man ? 

HE DEPUTY MINISTER IN 
TH MINISTRY OF FINANC : 
(SHRI JANARDHANA POOJAR Y): 
(a) and (b). The complaint Jeceived 
through the Official Language 
Department of the Ministry of 
Home Affairs had be n referred to 
the Bank for enquiry. The results 
of the enquiry are still await d. 

Disparity between Auditors be~ 
longing to Executive and Minis-

terial Cadres in Matter of 
Special Pay 

6496. SHRI V. N. GADGIL : 
Will the Minister of FINANCE be 
pleased to state : 

(a) what is the composition of 
Internal Audit Parties in the Central 
Excise Department; 

(b) is it a fact that auditors be· 
longing to Executive cadre are getting 
special pay and the auditors belong-
ing to the Ministerial cadre are not 
get ti ng special pay; 

(c) is there any difference' bet~ 
ween the duties and responsibilities 
attached to the posts of auditors 
held by the Execu tive Officers and 
those by the Ministerial Officers ; 

(d) if not, what are the reasons 
for this distinction in the matter of 
grant of special pay ; and 

(e) whether any repre entation 
again t this di~tinction has been 
made by the Federation of Central 
Excise ~ inisterial Officers. If so, 
the action taken thereon ? 

THE MINISTER OF STATE IN 
1 HE MINISTRY OF FINANCE 
(SHRI SA WAI SINGH SISODIA) : 
(a) 1 he Internal Audit Parties in 
the Central Excise Collectorates are 
constituted by drafting officers from 
both executi ve and ministerial cadres. 

he posts of Auditors (Group 
'C') are filled by Inspectors and 
Deputy Office Superintendents in the 
ratio of 50 : 50. At the Group 'B' 
!evel, the posts are fil!ed by Super~ 
Intendents and Exa1lllners of Ac-
counts in the ratio of 3 : 1. . 

(b) Yes, Sir. 1 he Inspectors of 
Central Excise po~ted as Auditors 
are alJowed SpecIal Pay @ Rs. 55/ ', 
p.m. No s ~h special pay is a~lo\Ved' . ' 




